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Mohan 	about 61 years, 

son of Late Aswini Kuniar Saha, Scientist-D 

(Retd.), Central Silk Board residing at the C/O 

Dr. Subbra .Chandra at CSR&TI Staff Quarter 

No. Type-IV/2, Berhampore . 742101, West 

BengaL .. 

ShriNihArèduBikashKar, aged abouf 57 

years, son ;of Late Nikbil Bandhu Kar,. 

Scientist-D:...(R&S), (SR &. TI, Berhampore, 

West Bengal residing.atCSR&TI Staff Quarter 

No. Type-IV/8, Berhampore -. 742101, West 

Bengal. 

Dr. Rith Bté4ee(1Jandy), aged about 55 

years, daughter,  of Late Sunil Baneijee, 

Scientist-D, (SR & TI, Berhampore, West 

Bengal residing at CSR&TI Staff Quarter No. 

Type-il/i, Berhampore -742101, West Bengal. 

Dr. (Mrs.) Subhra Chanda, aged about 57 

years, daughter of Shri Bhupendra Mohan 

V\LdA 	
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Chanda, Scientist-D, CSR & TI, Berhampore, 

West Bengal residing at CSR&11 Staff Quarter 

No. Type-W/2, Berhampore '- 742101, West 

5.. -Shri:Dbashis. avaxty, aged about 52 

years, son of Late M.L. Chakravarty Scientist- 

CSR & TI, Berhampore, West Bengal 

residing at 24, Sahid Surya Sen Road, 

Berhampore74210l, West BengaL 

6 MIv MWEdisaini iged about 53 years, 

son of Late Asgar Hossain, Scientist-D, CSR & 

TI, : Berhampore, West Bengal residing at 

CAMELIA INN,:  48/1/1, KY. Chattaraj Road, 

Gorabazar, Berhampore - 742101, West Bengal. 

Dr &JaIaja S -KUmar; aged about 53 years, 

daughter of Shri M.C.N. Menon, Scientist-D, 

CSR &TI, Berhampore, West Bengal residing 

at (3R&TI Staff Quarter No. Type-IV/5, 

Berhampore - 742101, West Bengal. 

Dr.. Sandip Kumar Dutta, aged about 58 

years, son of Late Hirendra Chandra Dutta, 

Scientist-C, CSR & TI, Berhampore, West 

Bengal residing at CSR&Tl Staff Quarter No. 

Type-ffl/20, Berhampore - 742101, West 

Bengal. 
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9. Dr. N. Suresh Kumar, aged about 59 years, 

son of Shri N.M.Neelakantan Nair, Scientist-

D, CSR & 11, Berhampoie, West Bengal 

residing at CSR&TI Staff, Quarter No. Type-

IV/5, Berhampore - 742101, West Bengal. 

10.Shri DebojitDas,-aged' about 52 years, son 

of Late Benoy Bhusan Des, Sclentist-D, CSR & 

TI, Berhampore, West Bengal residing at 

CSR&TI Staff Quarter No. Type-ll/4, 

Berhampore -742101, West Bengal. 

11.Dr. MrfrialKaiti Ghosh, aged about 57 

• years, sorr of-Shri' Sudhfr• Kumar Ghosh, 

Scientist-D, CSR & TI, Berhampore, West 

Bengal residing at 47/2, K.P. Chattaraj Road, 

Pancham Abasan, Gorabazar, Berhampore - 

742101, West Bengal. 

I. 

11Dr. Anil Kumar Verma, aged about 54 

years, son of Late Bhagwan Pd. Verma, 

Scientist-I), CSR & TI, Berhampore, West 

Bengal residing at Flat No. 403, Nandalaya, 

C.C. Lane, Berhampore - 742101, West Bengal. 

13.Dr. Paritosh Kumar Ghosh, aged about 58 

years, son of Late Nani Gopal Ghosh, 

Scientist-D, (3R & TI,. Berhampore, West 

Bengal 	residing 	at 	S.N. 	Bagchi 	Road, 

Berhampore -742101, West Bengal. 

TTLT1IIuU __ _ 
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14. Dr.. Ujjal Kumar Bandyopadhyay, aged 

about 59 years, son of Late Copal Chardra 

Bandyopadhyay, Scientist-D, (SR & TI, 

Berhainpore, West Bengal residing at CSR&TI 

V 	 Staff Quarter No. Ty N/i, Berhantpore - 

742101,West Bengal 

15.Sbri Gopal QhandraDas, aged about 55 

years, son of Late Arjun Chandra Das, 

Scientist-C, CSR & TI, Berhampore, West 

V 	 Bengal residing at 179, Chuanpur Ghoshpara, 

V 	 !l*tpce.742i01,. West Bengal 	
V 

16.Dr. Swapan Kwnar Mukhopadhyay, aged 

VV 	 about 60 yeara,u  son, 1  tà'te Anll Saran 
	F 

Mukhopadhyay, Scientist-D (Retd), Central 

Silk Board residing at B-12/278, Kalyani, 
V 	

Nadia - 741235, West Bengal. 

V 	 17.Dr. Kalidas. Mandal, aged about 57 years, 

V 	
son of Late Sarat Chandra Mandal, Scientjst-D, 

Zonal Sfflcworn Seeds OrgahIzatzo Central 

Silk Board, Maheshmatf,Malda, West Bengal 
V 	

residing at the H/O Shri Tapan Baneijee, 

Bakultala Lane, Malda-732101, West Bengal 

18.Shrj Aloke Kumar Dutta, aged about 60 

years, son of Late Hirendra Chandra Dutta, 
V 	

Scientist-C (Retd.), Central Silk Board, residing 

\J 
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- 	irafla. Scienw-i. 

1-dn(?Tr;, 	4. 

Malda-732101,West BengaL ,. 

19. Dr. Rarijit Ka4 aedabout-54 years, son of 

Late. Manoranjan Kar,: Scientist-D, CSR & TI, 
_ 

Berhampore, West Bengal residing at CSR&TI 
: 	. c3.L.. 	k 	-•t; 	 •f 	. 	.. 

Staff Quarter Berhampore - 

742101, West Bengal. 

20.Dr, Atul Kumar Saha, aged about 58 years, 

:soivof Late:SanattKumar Saha,:Scientist-D, 

Silkworm. Seed Production Centre, Central .. L 	 t. 

Silk Board, Berhampore, West Bengal residing 

at CSR&TI Staff Quarter .  No Type-IV/6, 

Berhampore. 742s VgfL 

.2t 	9an ir KumarMajuMda.r,gedr about SB 

years, son of LateJogeshCbañdra Majumdar, 

Scientist-D, Pi Basic' Seer Farm, Central Silk 

Board, Dhubulia,aia, West 	residing 
-"-V  • 

at the H/O Mrs. Swapna Pal, Govt Colony, 

Dhubuha-741140,  Naclia, West Bengal. 

V 	22.Dr. Goutam Kr. Chattopadhyay, aged 

about 61 years, son  oftate Sudhir Kr. 

Chattopadhyay, Scientist-D (Retd.), Central 

Silk Board residing at Jyoti Apartment Flat 

No. 2A, Berhampore - 742101, West Bengal 

I—& 
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23. Dr. Swapan Küniar Mandal aedabout 61 

years, son of We Sukumar Mandal, Scientist-

D(Retd.), CBoesigc/9Q 

Sachi Nandan Bera, Chandrakona Road, P.O. 
vea:i, uughter oi - flu 	Ki ..fl. 

Sal-Bankura, Dist Paschim Midnapur, Pin: 

721253, West Bengal. 
% agcri.  

24.Dr. Monica Chowdhury, aged about 57 

years, daughter—of Late'. S.P1 Mukheijee 

Scientist-D, Rf& 2TInBéihampOre, West 

Fr?dht Benga  

Type.IV/4, ;.Bhar'óte' c 5 42iO1, West 

Bengal. 	 . 

Dr. (Mrs.) Jayeeta Sarkar, aged about 58 

years, daughter of Shri Vaskar Sen, Scientlst• 

D, CSR & TI, Berhampore, West Bengal 
.tghter of 

residing at S.N. Bagchi Road, Berhampore - 

742101, West Bengal. 

Dr. Sournen Chattopadhyay, aged about 54 

years, son oL4teArunKumarChatterjee, 

Seieritiat-D, CRk 11, Cena1 llk Board, 

Berhampore, West Bengal residing at CSR&TI 

Staff Quarter No. Type-il/ 8, Berhampore - 

742101, West Bengal. 

Dr. (Mrs.) Manoja Patnaik, aged about 49 

years, daughter of Late Gour Chandra 

J/ao'-~ aLe"4'A~ \~k 
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ntist-i , 	Rejerch 	E 	)(. 	Cerj;. 

• •• 
'cF 	Jer 	crc 	t 

Patnaik, Scientist-I), REib-Uni 6der csR 
V 	 - 	V VV 

V 	 & TI, Berhampore, Central Silk Board, Kalitha, 
V 

V V V 

Birbhum, West Bengal residmg at CSR&TI 

Staff Quarter No. Type-ll/19, 
V  Berhampore - 

Rbrc1an;, aged: ;-hcnit r1 
V  742101, West Bengal. 	• VV 	 V 

V 

Late:, Md. 	akub.V1h,, :cr 

- 	 V V 

28. Dr. Tapati Datta-Biswas, aged about 54 H 

years, . 	 N. V  Datta, au 
V 	•' V •VV S 	

V  

VVV• 	 V 	 S 	;VV-.CVV•V..V 

	

Scientist-I), 	Research 	Extensior. 	Centre, 
1.1 

V  V  

V  Kamnagat, Murshidabad under CSR & TI, 
V 	

V 't Vj Nh 	ghi. 	d .i} 	:- 
Vrresidihg Berhampore, West Bengal 	at S.N. V ..  

V  - 	V 	
V 	

.,• 	$VV VS 

V  Bagchi goad, Berhampore - 742101, West r 
V  S 

V 

Bengal. V 

V 

VSUV •  •'V ..ci, 	cSVifle_4 
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V 	29. Dr. Md. Safikur Rahthan, aged about 61 
• V V 	V 	

V 

Late Md. Yakub Hossain, V 	V years, son of 
V 	 VSV VS 

Scientist-C (Retd), Central Silk Board residmg 

at 	54/1/5,Nthnony 	Bhattachaijee 	Lane,  

Kadai, Berhampore - 742101, West Bengal 

30. Dr. Soumendra Nath Bagchi, aged about 53 

V 

V 	
.::.. son of Late Birendra Nath Bagchi, years, .. 

Scientist-D, 	REC, 	Central 	Silk 	Board, Ti 
V 

Coochbehar, West Bengal residing at the H/O : 

V  Shri 	S. 	Sarkar, 	Burirpat, 	Khagrabari, — 

Coochbehar-736118, West Bengal. 
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31. Shri Ashis Kumar Pal, aged about . 

	. 
56 years, 

son of Late Tarak Chandra Pal, Scientist-C 

(R&S), SCFH, Central Silk Board, M.l( Road, 

Malda, West Bengal residing at the H/O Shri 

Rabindra Nath Kundu, 	koaditala, 

V 
Malda - 732101, West

Ld 
  Bengal an 

32,Shri Partha Datta Gupta, aged about 55 
- 	-.... 	., 

years, son of Late Haripada Datta Gupta, 

Scientist-C (R&S), SCflI, Central Silk Board, 
71! 

M.K. Road, Malda, West Bengal residing at the 

H/O Shri Shibaji Roy, Sarbamangalapally, 
.:.; 

Manaskamana Road (Beside Post Office), 

Malda -732101, West Bengal. 
rckini at 	q, 

Shri Abhijit Sthhababu, aged about 59 
fl.'! 

years, son of Late Srikanta Sinhababu, 

Scientist-D, BSM & TC,"Central Silk Board, 

Patelnagar, Birbhum, West Bengal residing at 

the H/O Shri Hemendra Kumar Kàrmakar, 

Vifi: Angargoria, P.O. Kabilpur, Birbhurn - 

731132, West Bengal. 

Dr. Basudeb Ghosh, aged about 61 years, 

son of Late Srikanta Ghosh, Scientist-I) (Retd.), 

Central Silk Board residing at 119, Mata 

Manmohini Nagar, Bon Hooghly, Baranagar, 

Kolkata-700108, West Bengal. 

ML\L4d4 
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35. Mrs. Chandana 1VI1 aged about 57 years, 

daughter of Late PX. Saha, Scientist-I), 

Regional Sericultu±al Research Station, Central 

Silk Board, 7th  We, Reshambañ, Kalimpong, 

West Bengal residing at Office Quarter Type- 

, uâ 	:v 	.i\id1. 

N, Kalimpong - 7401West Bengal. 

::uiur.. 

36. Shri Mrinal Kani Mijuiiidar,aged about 

57 years, son of Late Rabind±a Chandra 

Majumdar, Sdentist-E (R&S);  (SR & TI, 

Berhampore, West Bengal residing at CSR&TI 

Staff Quarter No. Type-V, Berhampore - 

742101, West Bengal. 

37. Dr. Manas Dev MajI, aged about 59 years, 

son of Late Mahadev,  Maji, Scientist-C, 

Regional Sericultural Research Station, Central 

Silk Board, 7th Mile,;Rëshamba±1Kallinpong, 

West Bengal rsidlngatOf&E:Quarter Type-

IV, Kalimpong - 734301, West Bengal. 

38. Shri Akhil Bandhu Saha, aged about 57 

years, son of Late Debendra Nath Saha, 

1 9.. 1'f' 	 Bk Rnard. 
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Vifi & P.O. Brahman Para, Birbhuin - 731302, 

West Bengal. 

39.Shri Sudeb 	teed 	years, 

Vrt(, ;*" 	
•VVV 

V 	- 

son of Shri Chandia 
V 

khar Chatteijee, 

Scientist-D, Regional 	 Research 

Station, 	Silk Board, 70' Mile,  

Reshambari, Kalimpong, West Bengal residing 

at the Office Quarter Type-ifi, Kalimpong - 

734301, West Bengal. 	 V 

40.Dr. Sukhen Roy Chowdhuri aged about 54 

years, son of Late Manohar Roy Chowdhuii, 

Scientist-D, 	 West  

Bengal residingat the H/O Shri R. Adhikary, 

56, Swarnamoyee Road, Berhampore-742101  

West Bengal. 
 

1. Union of India, Service through 

Secretary, Ministry of Textiles, Government of 

India, Udyog Bhavan, New Deihi-IlO011. 
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)TTit3CX, 31\4 Layout,  

11 

Secretary, Ministry of Science and TechnolOgY, 

Government of India, Technology Bhavari, 

New Delhi-llOOló. 

3. 	Member Secretary, Central Silk Board, 

Ministry of Textiles, Government of India, CSB 

Complex, BTM Layout, Madivala, Bangalote- 

560068. 

,RespondefltS4 

/ 
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NOO.A/350/946/2016 	
Date: 16.05.2017 

Coram :Hon'ble Mr. A.K. Patnalkjudidall  
1011 

For the applicant 	: Mr. P. Banerjee, counsel 

For the respondents: Mr.P. Mukherjee,c9Ufle! 

ORDER(ORAL) 
A 	 tLii 	., 

A.K. Patnik,iudiciIMember 	- 
- - m'tng with °The;1 

This O.A. has been filed under Section 19 of the Central Administrative 

Tribunals Act, 1985 challenging the action of the respondents innot extending the 

benefits of Flexible. complementingSeheme(FCS) 'to the'applicants on the basis of 
....................................... 

the minutes of the. 13P. Meeting dated 19th:AUgust,:2015. 

2. 	in this O.A. the applicants have prayed for the following reliefs:- 

"a) Leave be granted to the Applicants to move this Application jointly by 
this singleAppiication on thersame-causeOfaCtiOfl under Rule 4(5)(a) of 

C.A.T.(Procedure) Rules, 1987; 

b). 	A mandatory order direéting the respondents and/or their agents to 

act in accordance with the decision of the 131" Meeting held on 19th 

August 2015 and to hold a meeting with the Applicants for taking a decision 

after giving an opportunity of hearing to the petitioners on the issue of 
implementation of the Flexiblel Complementing Scheme(FCS) on and from 
30th July, 2001, the date when the said benefits had been extended to the 

Scientists of Central Silk Board Jharkhand and other states and/or for 

removing the disparity of the scale of pay including the other benefits 
which cropped up due to implementation of the Flexible Complementing 
Scheme to a particular class of Scientists attached with the different 
institutions in the different States under the Central Silk Board and for non 

extending the same to the petitioners; 

c) 	Any other order and/or further orders as Your Lordships may seem fit 

and proper." 

3. 	Heard Mr. P. Banerjee, Id. counsel for the applicants. Ld. counsel Mr. P. 

Mukherjee is also present and heard. 

4. 	Ld. counsel for the applicants Mr. P. Banerjee advanced his arguments 

which could succinctly and precisely be set out thus:- 

- 
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Afterintroduction of "Fiexible.Complementing Scheme" the benefits of the 

said .Scheme.was extended to the Scientists., attached to different Central Silk 

Board offices on and from 30I August)  .2006 . Some of the Scientists of Central 

Silk Board , Ranchi preferred an applicatioç eforpth  central. Administrative 

Tribunal,Patna Bench(Ranchi) being No.0.A.75 :Of.2008 whereupon an order was 

passed on 13.01.2009 by C.A.T.,Patna1Bench( Ranchi).to give effect of the Flexible 

Complementing Scheme to the applicants .therein.on and from 30.07.2001 and 

release the consequential benefits within 4 months from. the date of receipt of 

the said order. The Central Silk Boardchailenged .the said order in the Hon'ble 

High Court at. Jharkhand, but. their, WxiL.Petition ..No.WP(S)2503/2009 was 

dismissed. .The..,Central Silk Board took up the matter with the Hon'ble Supreme 

Court in Special. Leave to Appeal(C!v!l)No.112.19 of 2012 and the Hon'ble Supreme 

Court was pleased to, dismiss the SLP Thus, the order of the Tribunal in 

O.A.75/2008 attained its finality. Thereafter, the:  applicants of the present O.A. 

filed an.O.A.No.1521 of 2013 before this Tribunal claiming for extension of similar 

benefits but their case was dismissed on .10.03.2015 on the ground of delay and 

on the ground that the Hon'ble Supreme Court had restricted their order to the 

applicants of O.A.No.75/2008 of C.A.T., Patna Bench only. But some of the 

Scientists of Central Silk Board , Odisha who had approached C.A.T, Cuttack 

Bench in O.A.No.959/2013 in the meantime claiming similar benefits, were 

granted the benefits of the said scheme on 06.08.2015 in view of the order of the 

Hon'ble Supreme Court. However, due to anomaly of the pay scale of the 

Scientists of the Central Silk Board for implementation of the Flexible 

Complementing Scheme, the Members of the said Board held a meeting for 

allowing the uniform implementation of the said Scheme to the Scientists of the 
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said Board on 191.August wherein some members urged that the order of the 

Hon'ble Apex Court and also the order passed by C.A.T., Cuttack Bench should be 

taken as a guideline and the benefit should be extended to all eligible Scientists. 

The Member Secretary contended that implementation the Flexible 

Complementing Scheme to all the Scientists need budged allocation and approval 

of the Administrative Ministry. Therefore, the Board directed the Central Silk 

Board to hold discussions with the Scientists for out of Court settlement on 

mutual consent to short out the issues in consultation with the Ministry. But the 

respondents did not take any step on the basis of the decision taken in the said 

meeting. Therefore, the applicants approached this Tribunal claiming the 

aforesaid reliefs. 

Id. counsel for the applicant,.Mr.,Banerjee further submitted that after the 

developments in the matter, more particularlywhen decision was taken to extend 

the benefits of the Flexible ComplementIng Scheme to all the Scientists in a Board 

meeting on lgth 
August,2015, nothing has been done by the respondents till date. 

• 

On being questioned Mr. Banerjee submitted that the applicants would be 

satisfied if they are permitted to ventilate their grievances by making 

comprehensive representations to the Respondent No.2, i.e. the Secretary, 

Ministry of Science and Technology, Government of India, Technology Bhavan, 

New Delhi and a direction is given to the said authority to consider and dispose of 

the representations of the applicants by passing a well reasoned order keeping in 

mind the rules and guidelines governing the field, within a specific time frame. 

Considering the aforesaid facts and circumstances, I do not think that it 

would be prejudicial to either of the sides if the applicants are permitted to file 

comprehensive representations(jndjvjdually) to the Respondent No.2 ventilating 

MA 
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their.grievancesand a direction is issuedtotherespondent No.2 to consider and 

decide:the same as per rules and regulations governing the field. Accordingly the 

applicants are given liberty to file comprehensive representations enclosing the 

relevant documents and a copy of this order, to the Respondent No.2 individually 

within 2 weeks. In such a scenario, the Respondent No.2 i.e. the Secretary, 

Ministry of Science and Technology, Government of India, Technology Bhavan, 

New Delhi shall consider and dispose of the said representations of the 

applicants by passing a well reasoned order keeng in mind the Board Meeting 

and the relevant rules and guidelines governing the field and communicate the 

result to the applicants within a period of six weeks from the date of receipt of 

such representations. 

Though I have not gone into the merits of the O.A., still I hope and trust 

that if the applicants' claim are found to be genuine, the benefits of the Scheme 

will be extended to them within a further period of three months from the date of 

taking decision in the matter. 

It is once again made clear that I have not gone into the merits of the case 

and all the points to be raised in the representations are kept open for 

consideration by the respondent authorities as per rules and guidelines governing 

the field. 

With the above observations the O.A. stands disposed of. No order as to 

cost. 

(A.K. Patnaik) 
Judicial Member 
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